
Name of the Corporate debtor: M/s Shrivallabh Pittie Research and Training Private Limited
Date of commencement of CIRP: 20.08.2026
List of creditors as on: 09.09.2026

Date of
Receipt

Amount
claimed

Amount
of claim
admitted

Nature of
Claim
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security  
interest  
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covered by
guarantee
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related
party?

% of voting
share in

CoC

1 State Bank of India Available 29-08-2026 1,49,19,26,296.17             1,49,19,26,296.17                Claim against Corporate Guarantee -                                             No 48.86% -                                -                                -                                     -                                   
2 Bank of Maharashtra Available 03-09-2026 93,56,34,451.56      85,47,81,214                         Claim against Corporate Guarantee -                                             No 28.00% -                                -                                -                                     8,08,53,237.20            
3 Canara Bank Available 03-09-2026 1,87,86,22,481.50           70,65,99,328                         Claim against Corporate Guarantee No 23.14% -                                -                                -                                     1,17,20,23,153.53      

Total 4,30,61,83,229.23       3,05,33,06,838.50            1.00                                      -                               -                                -                                     1,25,28,76,391         
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Details of claim received Details of claim admitted
Amount
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may be set-
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Annexure 3

Secured financial creditors other than belonging to any class of creditors

Name of Creditor Identification No.

Amount
of claim

not
admitted

Amount
of claim
under

verification

Remarks, if
any


